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Shri Kapur Singh: Is it a fact that
the real reason for preference for
imported goods is the poor quality of
the corresponding indigenous goods,
and if so, what steps are being taken

to improve the quality of the indigen-
ous goods?

Shri Bibudhendra Misra: 1 have
already answered that question. Qua-
lity contro] is enforced,
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Shri Bibudhendra Misra: 1 have
given the figures here; I have given
the amount that is being imported and
also the purposes for which the items
are imported.

Mr. Speaker: He wants to know how
much foreign exchange has been spent
on that.

Shri Bibudhendra Misra: The am?unt
of foreign exchange has been given
in the statement itself.
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Shrimati Savitri Nigam: While
replying to a supplementary question,
the hon. Minister has stated that the
import of stationery material has been
stopped since the last three years. But
earlier in this very House, when a
question had been asked regarding the
special type of paper which was being
imported for printing currency notes,
the reply was that this type of paper
was not being manufactured in the
country and that was why it was being
imported, I would like to know which
reply is correct and whether the im-
ports of al] types of paper have been
discontinued since the last three years
or not.

Shri Bibudhendra Misra: I have
said that newsprint is imported, paper
is imported and currency paper is
also imorted.

Shri Ranga: She asked one thing,
he has given answer to another!

Yen Credit For Alloy Steel Plant

+

*1278. Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri S. C. Samanta:
Shri Subodh Hansda:
Shri P, C. Borooah:
Shrimati Savitri Nigam:
Shri R. S. Pandey:
Shri Kindar Lal:
Shri Vishwa Nath Pandey:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri C. K. Bhattacharyya:
Shri D, C. Sharma:
Shri Jashvant Mehta:

Will the Minister of Iron and Steel
be pleased to state:

(a) whether any negotiations have
taken place with the Japanese Gov-
ernment for increasing the Yen credit
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for expansion of the Alloy Steel Plant
at Durgapur; and

(b) if so, the progress of the talks?

The Deputy Minister in the Minis-
try of Iron and Steel (Shri P. C.
Sethi): (a) No, Sir.

(b) Does not arise.
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Shri §. C. Samanta: What will be
the amount of yen credit that will
be available for expansion of this
plant, and may 1 know whether we
will have to spend more foreign ex-
change over and above the yen credit
that will be available?

Shri P. C. Sethi: No, I do not think
that would be necessary. We hope to
be able to procure yen credit for the
project when the expansion is
decided.

Shri P. C. Borooah: By how much
is the alloy steel plant proposed to
be expanded, what will be the total
cost of the expansion and what
will be the foreign  exchange
content?
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Shri P. C. Sethi: The CEDB has
submitted two reports. One alterna-
tive is to have another 68,000 tonnes
of finished product and another is to
have 1,20,000 tonnes of finished steel.
The two alternatives are now being
considered. Government are thinking
of expanding it to an even greater
extent.

Shrimati Savitri Nigam: Have the
Japanese Government given any as-
surance that in the case of any such
agreement which is going to be finalis-
ed regarding the expansion of this
Durgapur plant, they would be able
to extend the yen credit to that extent
or not?

ot faro Avo fey : it S TR
(IIw) &7 &1 gaw 7E) Iaav 0
IEFY g w7 @ dA Y srad e
THEWA WG RN d9 96% A% 99
R § qdfia F JwE |

Shri B. 8. Pandey: May I know
the target date of production and the
reasons for the delay? Is it a fact
that the contractors are responsible
for the delay? If so, what action do
Government propose to take against
them?

Shri P. C. Sethi: It is true that
the present Durgapur alloy steel plant
has been delayed on account of very
many factors. But now the progress
is quite satisfactory. The Hammer
Bay of the Forge Shop has already
been commissioned and by August
1967 the plant will go into full pro-
duction.

Shri Surendramath Dwivedy: What
about the default of the contractors?

Shri R. S. Pandey: I mean building
contractors.

Shri P. C. Sethi: Yes, the contrac-
tors were also responsible, Delay in
obtaining the constructional steel was
also responsible.

Shri Ramga: Therefore, what
they doing?

are
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What
the

Shri Surendranath Dwivedy:
action has been taken "against
contractors?

Shri P. C. Sethi; All possible action
has been taken and now the progress
is satisfactory.

Shri D. C. Sharma: Alloy steel is
one of the essential things pot only
for our civilian use, but also for our
defence industries. May I know whe-
ther it is not a fact that the Japanese
Government did not try to give any
yen credit for the expansion of this
plant because they thought that the
repatriation of the capital from this
country to their country was becom-
ing more and more difficult.

The Minister of Iron and Steel
(Shri'T. N. Singh): Nothing like
that has been in the minds of the
Japanese, I can assure the House. The
fact is that we have yet to formulate
our programme for alloy steel in
regard to the fourth plan, and then
only probably those decisions can be
taken and the Japanese reaction
known.
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Shri Sham Lal Saraf: Now that the
hon. Minister has said that some dis-
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cussion has already taken place with
the Japanese representatives, may I
know whether at least this is decided
as to what will be the content of the
future expansion of this plant, and by
what time it is proposed that expan-
sion will be taken in hand?

Shri T. N. Singh: The hon. Mem-
berg are aware that we have yet to
finalise the dimensions of steel as
well as other industrial sectors so far
as the fourth plan programme is con-
cerned, and that is why this element
of uncertainty regarding the actual
expansion programme for alloy steel.

Prices of Cars

+
*1279. Shri S. M. Banerjee:
Shri D. C. Sharma:

Will the Minister of Industry be
pleased to refer to the reply given to
Short Notice Question No. 8 on the
9th April, 1965 and state:

(a) the further steps taken to re-
duce the prices of cars manufactured
in India;

(b) whether some agreement has

been reached with the manufacturing
firms; and

(¢) it so, the main features there-
of?

The Minister of State in the Mimis-
try of Industry (Shri Bibudhendra
Misra): (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

As stated in the reply to Short
Notice Question No. 8 on 9-4-1865,
some manufacturers had increased the
prices during 1965 consequent upon
Government levying a 10 per cent
regulatory customs duty and this was
done by the manufacturers without
Government's approval. The price in-
creases were examinedg carefully by
the Government and it was seen that
such price increases were not exces-
sive. Government's displeasure was
communicated to the manufacturers
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for their having given effect to price
increases without Government ap-
proval and they were warned against
a repetition. (vide reply to Starred
Question No. 264 dateq 27-8-1965).

The prices of cars have been sub-
jected to an informa)] system of con-
trol by Government whercunder price
increases are automatically allowed
on increases in fiscal levies imposed
by Government on finished compo-
nents and/or on component parts and
materials. Similar  increases are
allowed consequent upon increases in
ocean freight, prices of imported com-
ponents as also on the high cost of in-
digenous production to the extent of
25 per cent of the reduction in the
value of the imported cost. Other in-
creases are allowed only after careful
cost examination of the manufactur-
ing units.

Having regard to the present foreign
exchange position, Government have
laid emphasis upon the reduction of
imported components’ and the need
for import substitution. The low
output of the manufacturing units, the
relatively high cost of finished com-
ponents and raw  materials and
the increase in Government levies are
factors which leave little scope for
reduction in the price of cars manu-
factured in the country. A careful
watch is being kept by the Govern-
ment on the price of carg sold in the
country and, as stated earlier, In-
creases are allowed only after a care-
ful examination of the claims asked
for by the manufacturers.

Shri S. M. Banerjee: It is stated in
the statement:

“The prices of cars have been
subjected to an informal system
of control by Government where-
under price increases are auto-
matically allowed...."”

Then it says:
“Similar increases are allowed

consequent upon increases in
ocean freight, prices of imported





